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THh DAMODAR VALLEY CORPORALION
(AMENDMENT) ACT 1957

No 59 OF 1957

S o [24th Deceritber, 1957]

An ALt to arnend the Damodar Valley Corporatxon Act, 1948
Be it enacted by Parhament in the Elghth Year of the Repubhc
of India as follows:—

Short title. 1. This Act may be called the Damodar Valley Corporation |

(Amendment) Act, 1957.

: A;nenf!ﬁwm . 2. In section 5 of the Damodar Valley Corporatlon Act, 1948, sub- 14 of 1948
ofsection 5+ gsection (1) shall be omltted
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